
8 743 Written Answers ASADHA 9, 1889 (SAKA) Written Answers 8744 

by the public sector companies for 
.submitting their audited accounts to 
the shareholders at their general body 
meetings was 6 months and 12, days. 
72.5 per cent of the Government com
pan'ies submitted their audited 
balance-sheets within the prescribed 
period of six months from the close 
of the financial year. Out of t.he 
balance, 19.7 per cent submitted them 
within the period of 9 months by 
obtaining extension of time, which is 
allowable upto three months. 7.8 per 
cent of companies submitted their 
balance-sheets after a period of 9 
months. 

(b) From the available information, 
the average time taken by the private 
sector companies dur'ing the same 
year was 6 months and 17 days, i.e. 
5 days more than by the public sector 
companies. The time-limit for submit
ting the audited balance sheets etc. 
to the shareholders at the annual 
general meeting is the same both for 
the public and the private sector com
panies and they are at par 'in this mat
ter. 

Trains Originating from Jdgah, Ag·ra 

4246. Shri Chittaranjan Roy: 
Shri Kameshwar Si.ugh: 
Shri Y. A. Prasad: 
Kumari Rajroii Gandha: 
Shri P. M. Sayeed: 

Will the Min'ister of Railw'ays be 
pleased to state: 

(a) whether it is a fact that trains 
originating from Idgah, Agra Junction 
start without examination certificate; 

(b) if so, the number of trains 
which originated without this certi
ficate during the last five months; and 

( c) the steps taken against this 
violation of safety rules? 

The Minister ,of Railwa'Ys (Shri C. 
M. Poonacha): (a) No. 

(b) and ( c). Do not arise. 
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Export of Sports Goods 

4248. Shri Narendra Singli Mahida: 
Shri Ramachandra Ulaka: 
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Shri B b u k iriio  Mane;
Shri TotaUbw D u a p p t:

Will the Minister of Commeroe be 
pleased to state:

(a) whether, with a view to ensur
ing that only quality goods are ex
ported, Government propose to im
pose a pre-shipment inspection ot 
sports goods;

(b) if so, whether this step is likely 
to impede the progress of the indus
try  which has already made quite a 
mark; and

(c) whether Government propose to 
find a solution ot the problem in con
sultation with the <sports goods indus
try representatives?

The Minister of Commerce (Shri 
Dinesh Singh): (a) Yes, Sir.

(b) No Sir; on the contrary, the ex
ports are likely to gain grounds in 
view ot the confidence that will be 
created in the minds ot foreign buy
ers about the quality of our products.

(c) In introducing pre-shipment 
inspection scheme, the industry would 
be invariably consulted and their 
problems considered.

Gem and Jewellery Export Promotion 
Council

4S49. Shri Narendra Singh Mahida: 
Shri Kamaduuidra Ulaka:
Shri SkuluuTM Mane:

Will the Minister ot Commerce be 
pleased to state:

(a) whether it is a fact that Gem 
and Jewellery Export Promotion 
Council will be incurring an expendi
ture of Rs. 4,07,800 per annum and 
whether one third of this amount will 
be collected by way of membership 
subscription and two-third by way 
of Government grants;

(b) if so, the details of the propos
ed expenditure;

(e) whether the General Body of 
the Precious Stone Importers and Ex

porters Association of Bombay have 
unanimously expressed their resent
m ent at the compulsory membership 
of the Gem and Jewellery Export Pro
motion Council; and

(d) if. so, the main causes of their 
resentment?

The Minister of Commerce (Shri 
Dined* Singh): (a) No, sir. The ap
proved expenditure estimates of the 
Gem and Jewellery Export Promotion 
Council for 1967-68 amount to 
Rs. 2,21,800. Of this, the trade con
tribution is ikely to be Rs. 75,800 and 
the grant from Government is esti
mated at Rs. 1,29,100.

(b) A  statement is laid on the Table 
of the House giving detai's of the 
proposed expenditure for 1967-68 
TPtaced tn Library. See No. LT-871/ 
671.

(c) and (d). It has been reported 
that the general body of the Precious 
Stones Importers’ Exporters Associa
tion, Rombay, have passed a resolution 
expressing their resentment against 
the rule requiring enrolment as a 
member of the Council as a pre-requi
site to registration as an exporter The 
main objection is that exporters han
dling a range of products covered by 
different Councils will have to pay 
membership fee for more than one 
Council
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